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taxes will be Rs. 16000 crores — 1 to 5 ratio
which represents more imbalance, to which
some of my predecessors have already drawn
attention. Secondly, I draw the attention of the
Government to tbe fact that all indirect taxes
are not only inequitable as my friend, Mr.
Nirmal Chatterjee, has said, and regressive,
but they have also au inflationary effect and
on the industry they have a cascading effect.

Seventh, the Finance Bill is based on a deficit
of Rs. 1550 crores; it has now become Rs.
1605 crores. Now, the Reserve Bank of India
has made a study of the deficits of the Central
Government from 1961-62 to 1977-78. And
they draw two rather startling conclusions.
The first one they have drawn is that the
Central Government deficits have a much
larger impact an money supply and prices than
bank credit to the commercial sector. We keep
on criticizing banks as being too liberal to
Commerce but really it is the deficits which
lead to inflation. 6 P.M,

Secondly, they also point to the fact that
though Government revenue and expenditure
get adjusted to inflation, the time lag for the
income getting adjusted to inflation is such
that they have to go in fo, deficits.

Now the next point....

THE  VICE-CHAIRMAN (SHRI1
LADLI MOHAN NIGAM); You can
continue afterwards.

wE g &
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HALF-AN-HOUR DISCUSS/ON ON
POINTS ARISING OUT OF IHE
ANSWER GIVEN IN THE RAIYA
SABHA ON THE 21ST MARCH, 1983,
TO STARRED QUESTION NO. 305
REGARDING LOSSES INCURRED BY

[The Vice-Chairman .(Dr. (Shrimati) Najma
Heptulla in the Chair] LD.P.L, ...

SHRIMATI RODA MISTRY (Andhra
Pradesh): Madam. Vice-Chairman, the Half-
an Hour Discussion granted today 0B Starred
Question No. 305 connected
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with IDPL is going to help in giving us a
chance of bringing to the fore front problems
faced by this public sector.

Madam, Vice-Chairman, the hon. Minister
may please bear with us when we bring
certain facts to his knowledge. The purpose of
doing so is to improve the functioning of the
IDPL and not to criticise the Government or
individuals. Now, there is something on
change of technology from Russian to Italian.
(Interruptions).
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SHRIMATI RODA MISTRY: Madam
Vice-Chairman, the purpose of this discussion
taken up by me is not to criticise anybody,
either the Government or the individuals, but
to make sure that this public sector IDPL has
a smooth sailing in the future to come.
Something on change of technology from
Russian to Italian.

Taking the House back to the inception of the
industry, it is on record that Russian
technology was approved an<j imported for the
production unit when the project was started.
Heavy investments running into crores of
rupees wer, undertaken. Then, suddenly in
1978 Italian  technology was adopted which
resulted in the import of know-how and
equipments for a second time involving
fresh investment of crores of rupees which has
crippled the IDPL from the very beginning.
Moreover, the loss accumulated on these was
ages attracts 18 per cent interest adding up the
losses year after year. After all this, we now
learn that once again the management is
shifting to yet another technology, the Indian-
based firm M/s. Paxwell Bombay. It ig not a
bad thing to change technology for betterment
of the institution, but here apparently, they are
undertaking a trial and error system to arrive at
some conclusions. A thorough inquiy by
an independeut committee ;ould only reveal
the true facts. It is lot known why after so
many years, his process has not been
undertaken *y the Government.

The out com, supplies made and the ature
policy of supplies to be made > hospitals
and institutions in diffe-ent States.  Th,
small quantity of for-

[ RAJYA SABHA ]

Discussion 344

mulations that the IDPL undertakes to produce
is distributed to Goverment
hospitals/institutions In different States but all
Government hospitals and institutions are not
compulsorily required to purchase from drug
manufacturing public sector units. A large
quantity is also purchased by them from
private firms. This must be immediately
enquired into and the purchase policy for
Government use must be formulated and all
Government purchases directed to public sec-
tor units which produc© drugs in the country.
The interesting point to know is the fact that
State Governments on the one side owe large
sums of money to IDPL, the recoveries bean,
considered as losses pile up attracting interest
of 18 per cent and, on the other hand, the same
Governments do not hesitate to penalise IDPL
by levying penalty for any non-paymeut of
dues in the line of electricity, taxtion, ere,

Madam, vice-iChairman, the total amount
of outstanding as o*i 1-4-1983 on account of
sales made by the company is Rs. 26,8 crores.

DR. MALCOLM S. ADISESHIAH
(Nominated); From State Governments'?

SHRIMATI RODA MISTRY: The total
amount ofl outstandings! te Rs. 26.80 crores.
Out of this, Rs. 22.73 crores ig outstanding on
account of sales of formulations which
includes Rs. 14.15 crores outstanding from the
State Governments. Madam Vice-Chairman,
all these outstanding attract an interest of 18
per cent. But this i not made known to the
public when the accounts are posted. It is
suggested that a thorough enquiry by a
Finance Commission by made so that all the
erring bodies including the State Governments
immediately pay the amounts and make the
IDPL a viable unit.

The management must come forward te
explain why the Rishikesh plant, despite best
eflorts is operating at 50 per cent of its
rated capacity, the
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Hyderabad plant 68 per cent and the Gurgaon
plant at 30 per cent. In contrast, tht drug
companies in the private sector, in most cases,
are operating at capacities far in excess of the
licensed capacities granted to them For certain
drugs, raw materials and equipment are
imported. On many occasions, the orders
which are placed are kept in abeyance
resulting in the materials getting out-dated and
the machinery either used for other purposes or
discarded. This has direct or indirect bearing
on accumulation of losses which is of great
help to the multi-nationals. Instances are cons-
tantly available ana could be quoted if enquiry
is initiated at any time. Madam, Let me take
the memory of the hon. Minister back to 4th
September, 1982, when a letter was addressed
to him giving him a detailed break-up of the
unused machinery which is lying, worth Iakhs
of rupees, aU over IDPL in India and the
purpose -or which these were purchased. The
remark column also says 'breakdown' before
use'. Madarn, we request the hon. “inister "to
go through this letter sent to him as soon as he
came to the Ministry, with great hope that he
would help us with his past experience Of
various Ministries.

IDPL's failure to attain a higher level of
production is also responsible for the country's
mounting bill on drug imports. IDPL has failed
to perform the leadership role in the crucial
geld of drugs which it has been assigned under
the new drug policy. For every institution of
repute which has to compete in the world
market, survival depends totally on market
survey. But little or no market survey is under-
taken in regard to the requirements of drugs in
the country. For example, in 1967, when there
was huge demand ior tetracycline, IDPL
ventured to go in for Potassium Penicillin.
Other such examples could be given on diffe-
rent platforms to the hon. Minister. As such,
the criticism made in Parliament on a number
of occasions is to an extent correct. Although
IDPL is the
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biggest plan in Asia, it suffers for want Of
proper planning, direction, right decisions at
the right time and also market survey. Result-
oriented policies t, achieve targeted objectives
should be laid down.

Prior to 1979, canalisation of drugs lay with
IDPL. Later, it was transferred to the STC
which now canalises the products. The STC
does this work undoubtedly for profit. When
IDPL is an organisation with social objectives,
and prices ar, controlled by the Government,
the profits, accrued through canalisation are
enjoyed by the STC. This is a matter which
needs to be looked into before blaming the
IDPL for the huge losses which it is incurring
year after year.

IDPL is functioning on a belated pricing
policy. Survey of markets, costing and pricing
are technical jobs and they have to be done in.
a professional manner to compete with the
firms which ar, backed by the multinationals.
Instead of a professional out look, the time
takeTi to declare the pricing policy of the
IDPL is abnormal due to which they are
rendered unremunerative.

Ther, iy poor vigilance and pilferage of
equipments and finished goods. The vigilance
organisation and central industrial security
force in the IDPL is very in-effective to stop
the thefts and pil-erage of equipments,
finished goods, spare parts. Th, example is
cited of the stainless steel round plates
(DiscidentS) 60 in number which were stolen
from IDPL Hyderabad. The cost of of these
amount to approximately Rs. 7 lakhs. The
police have retrieved these, but due to lack of
proper follow-up they are still in police
custody for the last two years.

Contract labour to contract job: IDPL used
e"§age contract labour sometime back which
caused resentment among the staff. The
management has very conveniently chaued
over to contract work which in reality is the
same as contract labour. This "may be
necessary for specialised jobs
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like electrification, installation, etc. Con tract
work causes extr, expenditure and gives
opportunity to middleman to make a profit at
the cost of labour. Subsequently when contract
is over after months the labour used ™ ™
contractor becomes restless and problems are
created. Besides this when qualified
experienced staff are on regu lar pay rolls and
well equipped machi Tiery is in the workshop,
where is the need for contract work for
packing, loading and unloading etc.?

Conclusions: IDPL, the joint drug
producer in public sector, accumulated
loss of Rs. 73.72 crores in 1981-82, the
loss for 1982-83 is any body's imagina
tion. In 1981-82 its losses mounted
despite a 34 per cent increase in its
turn over. The main cause seems to be

loose management and excessive
interference with the operations
of the company by  Government
which gives orders without

undertakeing the resposibility of blame for the
disaster that is caused at the instance of such
orders at the public sector level.

Drugs to be marketed in distress valued at
Rs. 29 crores. Thus Madarn Vice-Chairman
you have heard about the outstanding drugs
payment stock of Rs. 26 crores and the drugs
in stock of Rs. 29 crores which may be
marketed in distress. IDPL is losing because
proportionately it is producing far mor, bulk
drugs and fewer formulations on which the
profit margin is higher than the private sector.
In 1981-82 two-thirds of its more than Rs.
100 crores worth of sales consisted of bulk. It
looks as if IDPL management and its workers
have no produce bulk drugs through their hard
labour in order to allow others, i.e. the private
companies, to enjoy the profits from sale of
formulations. Again, it is a matter of grave
concern that poor sales from lack or market
survey marks before the time-limit for the use
of the drug expires. We understand that the
drug expires. We understand that the units ar,
saddled with R;. 29 crores
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worth of manufactured
be marketed in distress.

drugs which are to

Madam Vice—Chairman, supplies to
hospitals, marketing and production by other
companies of the quality of drugs that were
produced are some of the items of which the
hon. Minister may take note of to take action
in the future.

The financial situation of IDPL is grave in
as much as it does not have funds to release
tbe bank documents and at times, the
demurrages are far above the cost of items
because funds are delayed in forthcoming. It
is surprising that financial experts have not
been involved to work out the reasons which
created the situation that the company faces
today.

It has no working capial and sometimes
faces problems for payment of salaries. Day-
to-day functioning has to be seen to be
understood. The corporation pays 18 per cent
interest on late release of documents from
Bank etc. Such interest so far paid run into
crores.

Further, huge amounts of advances are
lying to be adjusted owing to the rejection of
drugs by suppliers. Excessive overdrafts is
another cause for concern. It is felt that the
Government should provide IDPL with
sufficient working capital, clear oft" the huge
interest it has to pay, tighten up the financial
management and import policy. The amount
so provided should not be less than the amount
of laibi-lities of the Corporation as on 31-3-
1983, inclusive of bank overdrafts, so that the
Corporation takes off on a good footing: all
problems mentioned be dealt with to ensure
that a good image is created as required of a
national drug manufacturing company to serve
the needs of this last country. Thank you.

SHRI LADLI MOHAN NIGAM (Madhya
Pradesh): Will the reply afterwards?

THE VICE-CHAIRMAN DR.
(SHRIMATI) NAIMA HEPTULLA): He will
reply to her and then again he will reply.
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THE' MINISTER OF CHEMICALS AND
FERTILIZERS (SHRI VASANT SATHE):
Madarn, Vice-Chairman, I am thankful to the
hon. Member, Shrimati Roda Mistry, for
giving me an opoprtunity once again to discuss
the question of IDPL and its management. I
know how seriously the House is concerned
about this public sector undertaking and since I
took over this Ministry, the first t™§ that drew
my attention was the working of the IDPL.
Having had some experience of the working of
the drug industry as a member of the Hathi
Committee, I knew something about this
public sector undertaking then also. It was
hoped—and rightly.—that IDPL will play an
important role in the entire field of drugs and
pharmaceuticals, particularly when multi-nati-
onals dominated for such a long period in
producing bulk drugs in the country which are
the basis for all formulations. The country was
entirely dependent on foreign drugs. Some-
body had to take the lead. As the private
sector"" companies and even India sector were
not very keen to go in for bulk, because as the
hon. Member had pointed out, there is more
profit in the formulations than in the bulk
hence in the field of essential drugs
particularly—-like penicillin, tetracycline and
others*—the Govt, felt that we must make a
beginning, be it a little more costly initially,
because any time you want to go into
something basic, some cost has to be incurred
in our experience. We decided, therefore to set
up IDPL, whose main task was to go in for this
basic bulk drug in the field of essential and
life-saving drugs and make the country
progressively self-sufficient. It did play this
rele. Other public sector units, like Hindustan
Antibiotics Ltd. which was the first to produce
penicillin...

DR. M.M.S. SIDDHU (Utter Pradesh):
Standard Pharmaceuticals was the first to
produce in India. It was in the Private sector.

SHRI VASANT SATHE.- But it did not
produce on that scale.

[5 MAY 1983 ]

Discussion 350
DR. M. M. S. SIDDHU That is right.

SHRI VASANT SATHE: The entire
country's demand today is practically being
met by HAL. Government did play its role.
But I entirely agree and I have myself been
saying this that public sector should not meet
that it should be an inefficient sector. If we
agree that the profiteering aspect is not there
in the public sector, no personal profiteering
interest is there, it is all the more reason why a
public sector unit, with other efficiency being
equal, should, in fact, produce the for-
mulations at even lower costs than the private
sector. That appears to be a logical reason. But
what I have dis covered to my dismay—and |
mdy share this with the House—is that un-
fortunately we have not inducted a sense of
accountability in  the public sector
management and, therefore, not only here but
in other public sector undertakings as well,
there are many factors which some day hon.
Members of Parliament also will have to apply
their mind to. Sometimes, in our enthusiasm to
support the public sector, equating it with our
objective of socialism, we think that public
sector is socialism and therefore even if it is
not managed properly, there is a tendency to
defend it—right or wrong. I o not believe in
this. It is not necessary. The public sector must
be accountable because it is using public
money. Whose funds are these? They are the
nation's funds. Therefore, I have never
understood this concept. Being a person who
delives, as a conviction, in the principle of
democratic socialism, even then I am not able
to understand how the public sector can be
allowed to be inefficient in management.
There are well-known concepts and,
parameters of management now in terms of
cost-benefit ratios. It is not as if you do not
know these things—the cost °* variables as
against non-variables. Even granting social
objectives of paying better wages, etc., and
giving better conditions to workers and all
that—even then—I am not able to understand
why the public sector units should not do well.
Then, particularly
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in the field of drugs, we have been told that if
you produce bulk drugs and not formulations,
simultaneously the cost of bulk drugs is
higher—and you have to sell it in the market
in competition with the bulk; drugs which are
imported and which are cheaper because they
are produced on economy of scale and
sometimes even dumped to undercut your
indigenous cost of the inputs some times. We
do not consider these factors. I am getting
aware of these things. Suddenly the State unit
Supp/ving power will increase the power
charges from IL paise to 45 paise.
Immediately that adds up. Suddenly the coal
prices will go up, petroleum prices go up.
Most of the drugs, as our people know, are
petro-chemical based, particularly synthetics.
Therefore, if the costs of the inputs keep on
going up, obviously the cost "of the bulk drugs
also goes up—and then you don't have the
formulations. Just as in other public sector
undertakings, we produce the infrastructure. In
the public sector we produce coal, we produce
steel, we produce power unlike the products in
the private sector where the real profit is. They
will make the consumer goods and you do the
donkey's work as it were. Everybody shouts at
you; you must sell steel cheaper, you must
give power cheaper, you must give coal
cheaper. At the same time, you must pay better
wages, give housing facilities and medical
facilities because we are a socialist country.
But then, who takes care of the cost factor?
Having said this, I entirely agree with the hon.
Member. 1 have studied this IDPL. Since I
have taken over, I have held a series cf
meetings with the officials.

And I find that lack of accountability is the
main reason for the heavy losses that we have
suffered. You put a Chairman or a Managing
Director for two years. What happens? One
year he takes in trying to understand things.
Next year he knows that he is going to retire
and so he is trying to see how he can adjust
later, where he will get a job, and all that.
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Today, Madam, may I Share with you one
thing? Not only here but in fertilizers also
where the accumulated loss is Rs. 600 crores,
can you believe, I cannot on paper hold a
single person responsible? Everybody is Isafe
on file. And people have disappeared. They
have been transferred. They have gone. How
can we ever run a public sector with public
money- There has to be greater accountability.
Give a man a chance for five years. You can
ter minate his services if he is inefficient.
Having tested, having found that he is
efficient, give that man full authority:
Gentleman, now you are responsible. Show
the results. And have the monitoring. Why
should every file and everything come to the
Government? What for? As you say, it is
interference.

SHRIMATI RODA MISTRY: It does
happen.

SHRI VASANT SATHE: It is the system
again. I will beg of the House through you,
Madam, to consider one thing. Don't go away
with this superficial satisfaction of inquiries
and commissions and committees. It is very
easy. I can satisfy you: Yes, an inquiry
committee will be appointed. Four years
afterwards you will get a report. Another
committee will be appointed to evaluate the
report of that committee. Will you have the
satisfaction? I do not believe in this
committology and this commissions and
omissions business. The best thing is, I want
results. Therefore, not only we are holding a
series of meetings, but also we are appointing
cells of officers to dixuss and involve the peo-
ple who know where the shoe pinches. We
want to involve the employees, the field staff
in decision-making. We have heard of
workers participating in management. T want
participatory management to be given effect
to in our public sector units, at least in the
fields I am dealing with.

So with this outlook we started, and you
will be happy to know that a little
reorganization, nothing else, has shown these
results. In 1980-81, the loss was Rs. 16.82
crores. In 1981-82, it went up by Rs 10
crores. In 1982-83, it came down.
(Interruptions) No increase in loss. In fact, it
has been brought down by about
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Rs. 2 crores, if you take the interest subsidy
element of 81-82.  This despite increase in
expenses on salaries and wages iy 3.09 crores
of rupees, an increase in merest by Rs. 3.46
crores. The total improvement in
performance in absolute financial terms is
Rs. 8.55 crores. The cash, loss without
subsidy in 1981-82 was Rs. 13.72 crore;.
It has been reduced by Rs. 2.73 crores.
This is also due only to reorganization,
nothing more; no improvement in
production and yet this is ihe result. The
expense on items like oil, power has not
been allowed to increase, though  the
production has been increased from Rs.
106 crores in 1981-82 to Rs. 118 crores.
So. there i; an improvement just by
reorganisation and bringing a little
efficiency. But there are many angles. As
you said now, there are Rs. 26 crores arrears
outstanding—-with the State Governments Rs.
14 crores, with the Central Government Rs.
5 crores and with the trade  about three or
four crores of rupees. 1 can undersand that
everybody has to give 45 days allowance. Now
what shall we do? The House should
express some view. Why should the States at
least not pay? If 1 get these Rs. 14
crores, 1 do not need to borrow  working
capital. Otherwise, today 1 will have to take
from the Reserve Rank. I will have to beg
or borrow to raise the working capital. As
you rightly said, this inventory and other
matters are there.

You raised the same questions about
stainless steel. Yes, that theft was there in
1978-79. The goods have been found, but
they are sa custody because the matter is in
court.

Then you said that we have gone from the
Russian technology to the Italian technology
and a>ked whether we are going from this
Italian technology....

SHRIMATI
Italian to Indian.

RODA MISTRY: From

SHRI VASANT SATHE: Are we going
from the Italian to the Indian technology?
Paxwal or something?—You asked. My
officers inform me, "No, Sir. We are not
going in for any other technology."
Therefore, Sir, those are the facts.
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I am thankful to the hon. Member. I
received your letter. I have got enquiries
in.ule, and I found that after getting your
letter our people were quick in action and
some of ihe materials and equipment which
were not being put to use, are now being
started to be put to use. That is happening,
and further steps are being taken. That is the
result of your vigilance.

I, therefore, request the hon. Membere to
help us infrastructuring our public sector
units. We want them. We have established a
new cell for marketing with field staff. The
Marketing Director and those junior to him
were looking that after. The field staff had no
voice. We have created a cell the other day,
wherein the representatives of the field staff
are there on the cell for marketing, along with
the Director. A new Director has been
appointed, and we have assigned it to them.
We want feed-back. After all, what is the idea
of putting a formulation in the market if there
is no demand for it? How much percentage of
the total market you are going to secure, you
must know, and only produce this much. Just
if 170 formulations or products have been put
in the market. what is the percentage? Very
low of the total market, we get. Then, what is
the idea? So, this wasteful expenditure and
exercise also has to be stopped. All this, we
are trying to do, and with your kind co-
operation and support, we hope that the IDPL
and the management will show better results.
I am thankful to the Member's.

SHRI MAQSOOD ALI KHAN (Kar-
nataka): About stainless steel equipment?

=1 10 q% < | 1 140

SHRIMATI RODA MISTRY: What about
purchase by Government from the public
sector? That is a very important factor. While
the Government buys from' others, the IDPL
is lying idle.

SHRI VASANT SATHE: The small scale
sector, if it produces, I do not think, we
should say that Government should not buy
from the small scale sector. But I will agree
with you, if this is the view
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of the House, that where the same product is
being produced by the IDPL, quality being
satisfactory or equal—1 will say 'of standard
quality'—quality being standard, preference
should be given— after all you are spending
public money— to the IDPL in Government
purchases. That view is worth
considering.

DR. M. M. S. SIDDHU: Madam Vice-
Chairperson, first of all, 1 welcome the
approach of the hon. Minister towards a better
management or for a better policy decision
being taken. But let us see what is the state of
affairs first. We have got plants at Rishikesh,
Hyderabad, Madras, Gurgaon and
Muzaffarpur. According to the 1981-82 report
which is available in the Library, there were
losses at each of these plants: Rishikesh—Rs.
890 lakhs; Hyderabad—Rs. 666 Iakhs;
Madras—Rs. 56 lakhs; Gurgaon—Rs. 63
lakhs: and Muzaffarpur—Rs, 98 lakhs. Why
are all these plants running in losses? The
management may be bad at one place. There
may be obsolete technology at one place. Is it
there at all places?

Secondly, Madam, the annual report and
ih, review statement which came afterwards
have identified many of the points or factors
which are leading io losses—for instance, the
fact that prices are fixed by Government, the
poor capacity utilisation, preponderance of
institutional sales rather than trade, poor yield
and high consumption of raw materials,
increase in interest and so on. These were
well brought out in the Directors' report of the
IDPL and also in the review of the
Government. Earlier, too, all these factors
were known. For years together we were able
to diagnose the illness better. But it is only a
question of how to implement it.

As far as sales aie concerned, one finds that
the sales are about Rs. I0O crores. Out of
that, according to the repoit, ihat formulations
form a large bulk. May I quote from the
editorial of a paper dated the 4th October,
1982:

"In 1981-82 two-thirds of its more than
Rs. 100 crores worth of sales consisted of
formulations,"
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Out of Rs. IOO crores, two-thirds are
formulations. Then how and why shotild
there be a loss? If you say that you produce
only bulk drugs and the other sector produces
more formulations, then you can say there are
losses because of that. Now are the prices of
the formulations of the IDPL competitive? If
they are competitive, why are they not pushed
in the market? The prices are sometimes
higher than the prices of the small sector, the
private sector and even higher than those of
the multinationals.

Then it has also been said that they produce
more as bulk drugs. I shall take the figures
from 1974-75. The public sector share in
1974-75 was 36 per cent; in 1975-76, 31.1 per
cent: in 1976-77, 32 per cen; in 1977-78. 28
per cent; in 1978-79, 24 per cent. Then it
comes to 26 per cent and 23 per cent and in
1984-85 it is projected to be 32 per cent. Then
we have th, foreign sector and the Indian
sector. What is the foreign sector's share? In
1974 1t was 23 per cent. And it ts going down
to 21 per cent. Fven in 1974-75 the foreign
sector was producing almost equal to the
public sector. And the Indian sector, I am glad
Io note, is doing better. From 25.5 per cent, it
has gone up to 40.8 per 'cent in 1980-81.
Therefore, if you say ihat the public sector is
producing more as compared to the foreign
sector plus the Indian sector. I think, it is not
borne out by the figures. Then, as far as the
public sector is concerned the formulations in
1974 were 6.2 per cent. The growth nas been
very slow. It is now 6.7 per cent in 1980-81.
Therefore, nobody stopped the formulations.
From 1974 formulations were there.
Therefore, to say it is due to the formulations
or the lack of it is not correct. Again, ag Mis.
Roda Mistry has brought out, Rs. 29 crores
worth of distress sales are there. Why distress
sales—she has well brought out—when there
is obsolescence, when we think in terms of
products which are there. In medicines obso-
lescence takes place. Analgin is being
produced. Sulfaguidin is being produced. I is
also obsolete. Thtrefore, there has to be a
proper planning for bulk drugs which are
likely to be used. Then only things will
improve. It is no Russian technology or Italian
technology. Tetracycline



357 Half-an-hour

or penicillin are there. Old seeds are ing
low results. Therefore, it is necessaiy ihat
lhe IDPL must spend more money on
research and development, ityon want to
keep on a par and if yoa tee .ming io
follow the new technological policy which was
enunciated by the Prime Minister  at the last
Science Congress. Therefore, what is the
role of science and technology in IDPL?
Then our CDRI— Ceniral Drug Research
Institute—the CSIR, :ill have to help. May 1
remind ihe honourable Minister that
sometimes  the  technology which is
produced in India is not accepted by
IDPL. 1 give you an example:
Calmpose, which is now a very famous
product, It has now come fron® Hyderabad
NPL. But IDPL did not takeil. 1l is one
of the hot-selling products, and Ranbaxy
have made large profits. Therefore, it
is esseniial that  whatever technology is
made available from our public seclor
scientific institutions, it should be made
available to us. Now the question cornes up:
When you are producing such large bulk
formulations, why is il thai IDPL does not
have the push? Th, reason has been given by
the honourable Minister also, that so far most
of the sales wer, institutionalised and
ihe money was blocked. But who has stopped
tnem from going to the market? That is the
point. Why is it? Until and unless they
go to the market, IDPL will not get the
name. It is the well-known brand names
which will b, popular. Doctors will write
those. Therefore, she is right that they
should not depend upon bulk orders. It
is no', only the bulk products. They
are there for bulk orders. The
honourable Minister ~may re-remember
in  1981-82 report it has been brought out
that  Rishikesh plant  suffered losses,
according to the report, due to one
factor, that there was a strike by the
carriers; they could not take the good;
in March," 1982. Therefore, they have
suffered losses. They suffered losses because
they did not have capsules; they sufferd
losses because they did not have vials.
These are all problems which call for
better management. Therefore, it is not
only this. They mus! Think over ahead what
is likely to be prescribed.  Therefore, one
thing I would like to say again, in the public
sector we hav, got that
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antibiotics plant. Why are they not able to
produce the demand of the country and why
do w.j have Io import in lakhs? If I remember
correctly, our import bill for antibioses alone
goes to the extent of Rs. 1,970 lakhs. And the
antibiotics are wholly to be produced....

THE VICE-CHAIRMAN (DR. (SHRI-
MATI) NAJIMA HEPTULLA): In an half-an-
hour discussion, you do not have to make
speech. You have only io ask questions.

« DR. M. M.S. SIDDHU: I am asking this
very question. It is the failure of the
management, it is the failure of The policies of
the Government not only in marketing but in
technology also, that has brought about this
result. I want to ask what the Government has
done so far to remedy these defects? This is
not a new phenomenon. What the Minister
has said is  brought out in the annual report.
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SHRI SHRIDHAR WASUDEO DHABE
(Maharashtra): Madam Vice-Person, j do not
agree with the statement. . . .

SHRIMATI RODA MISTRY: Can we use
Vice-Person? It is Vice-Chair-person,

SHRI SHRIDHAR WASUDEO DHABE; I
am thankful to you for the correction.
Madam, I do not agree with the Minister's
statement saying that the public sector
requires complete radical change of policy by
the Government. Public sector has been start-
ed in our country with very definite objective
and it was expected that it will attain
command ing heights of production and
including the social costs it will be profitable.
But today, insti of attaining the commanding
heights, wc are achieving commanding hei of
inefficiency and corruption. The reasons are
different, you should follow what has been
done in socialist countries. If you want to run
the public sector you will have to accept it as
a workers' sector. In Yugoslavia social
enterprise is called a workers' enterprise and
workers are elected directly and they manage
it as commercial concern. Even if they have
to e loans, the Government gives the loans.
But it has been found that if the workers are
given the responsibility the success has been
tremendous, and it has succeeded. Therefore,
the Government should take a policy decision
to work it as a workers' sector. There should
be no employer or private sector. It is no use
saying that the private sector is good. Rs.
4,000 crores of income-tax arrears ar, not
paid by them, and the Government has not
been able to recover from them. That is the
position of the private sector. Evasion of tax
is one of the major contributions for the
profits being made by the big establishments.
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[Shri Shridhar Wasudeo Dhabe]

What is happening in the public sector?
Workers' rights are eroded everyday. I would
like the Minister to enquire. As a Member of
the Public Undertakings Committee, I have
visited the IDPL Hyderabad and the
Hindustan Anti-biotics at Pimpri. There
contract labour is employed which is the
regular job of the workers. Not only that.
They have found a new unfair labour practice
unknown to the public sector. That is work on
contract They give the contract work. They
give the contract of electrification complete to
the private person. He may employ anybody
and pay him very low wages. Electrification
and many important operations which the
IDPL have to do, they give it as contract work
and contract labour are employed. The con-
tract works are given to private parties. There
was resentment by the union there. And the
question cornes again of the employment of
that labour. Therefore, my suggestion is that
the unfailr labour practices which are going
on in this public sector should b, eradicated
and the workers must be given full job
satisfaction and they should feel that they are
the partners in the industry.

The second thing which I wanted to point
out is this. How can the Minister say that the
Government will not purchase from their own
public sector? Quality eontrol must be street.
It must be competitive. You are yourself
fixing the. prices of these commodities. You
are fixing the prices of the drugs. The
Government is doing it. You have admitted
that the inputs' costs are going up. The rates of
electricity are raised and it becomes costlier.
And we were toid by the officers that hardly
20 per cent of the IDPL products and the
Hindustan Anti-biotics products are purchased
by the Government hospitals including the All
India institute of Medical Sciences here. They
invite tenders. Multinational representatives
and the officers of those institutions are in
league, and they are making money at the cost
of the public, at the cost of the public
sector. Therefore, as a
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policy, if the Government want the public
sector to succeed, they must accept it as a
social responsibility and all th, State
Governments and the Government institutions
must purchase the drugs from the public
sector. The quality control should be
efiective. In this connection, I have a
suggestion to make. More money should be
spent on research.. If more money is spent on
research, we can produce mor, drugs and the
multinational racket can be stopped. Our
workers, our officers and our scientists are
dedicated people. They are doing a good job.
But tho resources which we are employing on
the undertakings are very small as compared
to the multinational's investment here.

ITho Vice. Chairman (Shri Lmili
Mohan Nigam) in the Chair]
And, therefore, if you really want to attack the
multi-nationals or prevent them, the best way
is to improve the quality of research in
thisvcountry anil then we should have the
indigenous system of medicines. In this
connection what I would like to say is that our
marketing is totally neglected. Marketing in
India and abroad is badly neglected. We can
send our products to Asian countries. The
multinationals outside produce bulk drugs at a
very low cost but they sell them at competi-
tive prices in markets her, and in other
countries. Many people in the market do not
know what IDPL products are. Even the name
is not known because marketing has been
totally neglected. Now you must change the
policy. It was good In the beginning when we
111 tod but now when we are having lite-
savings and important drugs people must
know what the IDPL is producing. There must
be goodwill in the country. Even if the prices
are more, it does not matter, if the doctors
prescribe these drugs. Multinationals give
highest importance to advertisement. 1 would
like to say one thing more and finish. Why
should not the Government accept the policy
of flexible costing? In the case of cost of
living index if the prices go up we give the
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workers more D.A. Simlarly, if the cost oi
inputs and other things goes up which is
beyond their control, there must be some
flexible way of fixing the prices of the drugs.
The IDPL or the Minister should have a
monitoring cell which will from time to time
fix the prices. If the input cost goes up and if
flexible price policy is adopted, I think it will
go a long way in reducing the losses of there
concerns.

Sir, we should not make sweeping al-
legations that our public sector is bad. I am
certain after having seen such big projects that
they are also doing a good job and therefore
the reasons for their losses must be found out.
No reasons have been given in this answer to
question No. 305 of 21st March. It has only
been said that there are a variety of reasons.
That is why Mrs. Roda Mistry asked for a
half-an-hour discussion on this subject. In
clause (c) of the reply only the amount of net
losses suffered by the undertaking on account
of various reasons is given. J think there
should be a national debate on this question.
This opportunity has been given to us by the
Mover of this Half-an-Hour discussion.
Otherwise, we would not have known what is
happening. A very vague answer has been
given to the above question. And in clause (c)
of the answer it has been, mentioned that the
losses amount to Rs. 73 crores. What are the
exact reasons therefor, we do not know. No
reasons are given in the answer. I would like
to have a clarification from tho hon. Minister
on this point.

DR. MILCOLM S. ADISESHIAH: Mr.
Vice-Chairman, Sir, I shall be very brief. First
of all, I want to thank Mrs. Roda Mistry for
having put this item on the agenda because, I
think, as Mr. Dhabe has said, we, in Rajya
Sabha, have no occasion to discuss this
matter. And, 1 think, as Mrs. Roda Misstry
has said IDPL is only one example of this
huge area and I thank her for that, i would
like to join Mr. SMc'hu in thanking the
Minister for a very enlightening statement
that he has made. The statement made by the
Minister is not to be found either in the
Report of
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the Public Sector Undertakings which I have
very carefully or in the Apnual Report of his
own Ministry, Therefore 1 look forward to
seeing it in writing as io what he has said
today. Sir. I have three "questions to ask.
First, I see that the total resources available to
the IDPL are about Rs. 268 crores in 1981-82
and of these Rs. 150 crores are loan from the
Government and credit from the banks. This [
think is rather a high ratio for any
undertaking. May I say that out of Rs. 268
crores, Rs. 150 crores are based on loans,
which is a high ratio? Then I see from the
report that th, net loss is rising every year, for
the last three years. In 1979-80 it was Rs. 7.2
crores, in 1980-81 it was Rs. 16.8 crores and
in 1981-82 it was Rs. 27.4 crores. And the
Minister in his oral reply to Parliament has
said that the accumulated loss is now Rs. 73
crores for IDP1 Now, this is one factor. This
has been taken from the report and I hope, he
would confirm it.

The second point which I found very
interesting is that the cost of production of
IDPL is declining. This is from your repor’. It
was 49.4 per cent in 1979-80, it was 46.1 per
cent in 1980-81 and it was 42.7 per cent in
1981-82. The cost of production is declining
which wag not in line with what the Minister
said in reply to us today. Secondly, I wag very
encouraged to find that the manpower cost
ratio, which is the wages element, j; also
declining. I found that it was 14.3 in 1978-80,
it was 13.2 in 1980-81 and it was 13.9 in
1981-82. And the value added per worker is
rising. It was Rs. 1,406 in 1979-80, Rs. 1,668
in 1980-81 and Rs. 1,795 in 1981-82. Is there
anly change in the report?

I now come to the point which Mr. Dhabe
was making. In the report fl» causes are given
for this huge loss. One cause is that prices are
not covering the cost of production. May I ask
the hon. Minister that if this is the case, why is
he not doing what the other Ministries are
doing? Why does he not do what the Coal
Ministry is doing? Why does he not do what
the Steel Ministry is
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doing? That is, rcegulatly administered
the prices, should be raised, so that they
will cover your cost of production, And
I take it that drugs are no more essential
than ¢oal is, Ceal is as much a poor
man's commodity as drug is, 1 cannot
accept the first reason for the huge loss,
namely, that the cost of production is not
being covered by prices,

Secondly, you relerred 1o the poor
capacity use. As has been pointed out by
Shrimati Roda Mistry, the capacity use
ranges from 30 per cent to 68 per cent
May 1 say thal this is not always the
fault of the management or the corppany
or the Govermment? It is not the result
of not having any market survey. I was
chairing a seminar on the use of cral
contraceptive pills.  As you know, it is
the IDPL which has been asked to pro-
duce this, Bul we arc nol using even
one hundredth  of the capacity in the
country, IDPL were asked to produce,
develop, these oral contraceptives. But
the work of the Health  Minisiry, th:
work of all of us, voluntary agencies, has
no* enabled even one per cent of the
capacity to be wvsed,  This is rmost
scando-ous, This capaciiy  use quzstion
is more than management deficiency.

" Third, on institutional eales, I think,
Shrimati Roda Mistry has said enough.
I think, this iz scandalous, if the State
Governments and tha Cearra)l  Govern-
ment, as she has pointed owt, are not
meeting their bills, This has become 2
sickmness,

SHR1 SHRIDHAR WASUDEO
DHABE: This is the case in every pubic
sector, Coal Eltctricity, Railways. ..

DE. MALCOIM 8§ ADISESHIAH:
Fourth 1 bave locked at yowr inventories
and Mr. Minister, may I say to you, as
an economist, that you should get your
Joventories examined because six months
of raw materials being maintained in your
factory is much high and this is causing
loss?

Lastly, vyou say, increased "inferest
charges, dncrease in the cost of power,
increase in the cost of fuel and then
wages.  Explains  the contimiing  Toss.
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If your report is right, if your maspewer
cast ratio is falling and if the value added
per man is rising, as [ pointed out carlier,
then, wages are nof the reason jor the
losses iha: you have suffered. 1 would
like to make this very clear, Am J right,
therefore, in feeling, as Shrimati Roda
Mistry and you also have admitted that
it is really the management which needs
10 be improved and not the Jabour? {
L LA
SHR1 B, KRISHNA MOHAN {Andhia
Pradesh); Sir, while associating myself
with the viewy expressed ang the sugges
tions made by Shrimati Roda Miskry and
other hon, Members for putting the 1DPL
on sound lines, may 1 add that Shri
Vasant Sathe, ever since he took ever, as
ih: Minister for Chomizals and Fertilizers,
has been doing his best, making a veiy
sincere effort fo Jook into the problems
of the IDPL and trying to put the IDPL
on sound iimes?  Mr.  Vasant Sathe,
whil¢ answering a question of ming and
Df Najma Heptulia, on 29-2-1983, has
staied the reasons for the losses of the
IDP_. The reasons for the IDPL losses
ars:  Under-ntilization of installed capa-
city due 10 demand constraints, power
shorlages, simuitancous implementatron of
expansion programmss along with regalac
production programme; high consumnption
of raw materials due to wnon-stabilization
of processes and technological problems;
increagse in power and fue| costs, wages
and salaries, interest burden ctc.; and has
aiso suggested the steps 1o stablifisz the
technomogy and to solve techoological pro-
blems so as to reduce consumplion of
raw materials and wutilities; rationglisation
of production based on the paitern of
demand: reorganisation of the marketing
division and fuli thrust on trade sales.
fust now he has made it very clear that
he has appointed a Marketing BPirecior
1o a0k after the sales of the IDPL. pro-
duc's. May T place  before this Houwse
that there are two well-known products
of *he IDPL, one is the tetracycline and
the other is the Vitamin B-Complex?
Even though the IDPL is producting both
these drugs, there is no demand for these
products in the market and the preducts
manufacured by other privale agencies
have a greater demand. Unless a market
is there, a demand is ihers, thc TDPL
wor't gain any profiis. So, T seggest to
the hon. Minister to appoint army of sales.
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representatives so that a better market is
created for IDPL Products.

SHRI VASANT SATHE: Mr. Vice-
Chairman, Sir, I am thankful to you as well as
to my hon. friends who have participated in
this discussion and made very valuable
suggestions. May I at the outset make it very
clear that at no stage I have said that public
sector has to be changed? I do not know why
and how Shri Shiva Chandra Jha got that
impression and I wag not condemning the
concept of public sector which was started by
our great leader, Shri Jawaharlal Nehru, with
the object of creating a sector which will have
commanding height on our economy. All I am
trying to submit is and as Shri Dhabe righly
said, unless public sector is made a
participatory sector with the workers, it will
not get the real accountability concept. I was
only trying to say that when you compete with
the private sector, and you all know the ills of
private sector, tow the black money has grown
in this country and al! that, thi is not the place
for me to say much about that. But precisely
therefore we should not inject the ills of the
private sector or ills of any other sector—call
it bureaucratic or whatever you like—any
sector where you have to produce goods on
commercial, .'conomic basis, and the
parameters of economic production have to be
followed. That i all I was trying to say. And if
there js no difference on this—and I see no
difference on tliis—all the ills that you pointed
out, tbe various factors of s—1 entirely agree
that all these have to be taken into
consideration. But this must be the job of the
management  which ainsi be made
accountable. Involve workers in it as well.

You suggested just now the field staff .vho
do the marketing after you produce goods.
Unless they are marketed, it is no use
producing. So, therefore, those people are the
real people. Your field people are there all
over the country. We have all-India field
staff of sales representatives. W, must get
proper feed-back. They must tell ug what is
the demand, what should be produced, how it
can sell. Therefore, I am thankful to all the
Members for the very valuable suggestions
ithey hav, made. I am sure the management
and we will keep these inmind.
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t assure you of one thing that we wkl *» our
best, and I hav, in assurance from thj
management also that they will do their best
to see that the sad story is ovei’. It is no use
glossing over it. You invest 90 crores in
ecmity, take 150 crores in loan and incur a
loss, till last year, of 73 crores and if this year
is added, the entire eqlity is practically
wiped out.

SHRI SHRIDHAR WASUDEO
DHABE: What i  the interest that you pay?

SHRI VASANT SATHE: 18 per cent
interest is paid on loans. It is in crores
of rupees. 1 entirely agree financially
you should be able to... if you come
to a point. Why should you rely 100 much-
on loan? But tbat happeny; when you do
not generate surplus. You cannot plough
i ; do not have your reserves,
you alway, depend on loan and Government
is yery reluctant to allow you to convert loan
into equity. That also ig an anificial thing. In
fact, it is ultimately to reflect in their
production and produc-livity. So, therefore
surpluses must be generated in public sector
as well. This must b, kept in mind.
This ishow 1

roach. I do not want to criticise this seclor
or that sector. I am looking at it as the eniire
sector, all productive sector in this country
should be, taken as a sector belonging to the
nation and no sector should be allowed to
fleece or loot or get

ry with unaccounted wealth, chcatiag the
nation. That should not be allowed. Therefore,
this tendency of only looking or wanting to
criticise or control the public sector—I am not
for that; I do not subscribe to that. I am only
keen that the public sector should have a
commanding height, it must set the right
example and all the ills that you see in the
management, as Dr. Adiseshiah pointed out,
ultimate"/ the . whole thing comes to one
thing—management, which includes ecomjv
mics, which includes cost-benefit ratio, which
includes managerial technique, technology,
etc. Incidentally someone gat the impression—
you said it—29 crores worth is in distress sale.
This is absolutely wrong.

SHRIMATI RODA MISTRY; They ar,
about to jive it in distres, sale.
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SHEL VASANT SATHE:  No, no, it
pee et stoel for aale, oot in the market
I3 o warn of this, oup people will
! wote that thi, should not become

wile, But poday there is ne siuch

n Deute o dmtpess sale,

itee g REDY effort &« most

I We must tahe advamtage of
the m ore RED, whether it is dope in the
Pt Coungit of Medica) Research ar
the M nnal Drug Research Institnte and
v, aordineted approach, And more
Koo D should be  done in the IDPL
v Al these are very valid sugges-

) ! azain thank the hom. Mtmbers
tor srawing the altention of this Ministry.
Onee again, with (his assurance o you,
Mr Vice-Chairman
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The House then adjourned at
thirty-two minutes past seven of the

clock till eleven of the clock ou
Friday the 6th Ma}. 1983.



